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to heavy rains the streets of Calcutta have
been extremely damaged;

(b) whether the Taxi Association has
threatened that unless Calcutta streets are

repaired soon the taxis will be off from the
streets;

(c) if so, whether this calls for immediate
steps for repairing the damaged streets of
Calcutta and Central help; and

(d) if so, whether Central Government
have agreed to help the Government of
West Bengal?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH, FAMILY
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY): (a) Many
streets of Calcutta remained waterlogged
for some days due to recent heavy rains and
many of them have been badly damaged.

(b) No.

(c) The Calcutta Tramways Company
Ltd., which maintains the rails of the tram-
ways and the roads within rails and eigh-
teen inches beyond the rails on both sides
of them has its programme of repairs of
tram-tracks for the current year and the
repair works are being carried on accor-
ding to the programme. Major repair
works will be taken up by them only after
the rainy season. Maintenance of roads
except the portion maintained by the
Calcutta Tramways is the responsibility
of the Calcutta Corporation. No assess-
raent has so far been received from the
Calcutta Corporation regarding the extent
of damage to the roads under their control
and the programme of repair being/to be
undertaken by them.

(d) No proposal for Central assistance
has been received by the Ministry of Health,
Family Planning and Urban Development
from the State Government.
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WELFARE OF HARIJANS

3490. SHRI G. S. REDDI : Will the
Minister of SOCIAL WELFARE be pleascd
to state :

(a) whether Government have decided to
form cells in the Centre and the States to
look after the interests of the minorities;

(b) whether interests of the Harijans
will also be looked after by these cells;
and

(c) if not, other measures under contem-
plation to give concentrated attention to the
welfarc of Harijans ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SOCIAL WELFARE
[DR.(SHRIMATI)PHULRENU GUHA] :
(a) and (b). No.

(c) The welfare of Harijans has always
received the ‘‘concentrated” attention of
Government and the Commissioner for
Scheduled Castes and Scheduled Tribes.
A Parliamentary Committee is also propos-
ed to be set up.
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